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Monday, April 12. 1982iChaitra 22, 1904 
(Saka) 

The Lok Sabha met at Elevell of the 
Clock. 

[MR. SPEAKFR ill the hail'l 

SHRI M. RAM GOPAL REDDY: 
Mr. Speaker, Sir. I cl):.lgratulate you on 
the peech you made on the Juche Idea 
That was an excellent speech. It has 
enhanced the pre. tige of this country. 

he . peaker'> tii t followed your speech, 
ha e all quoted you. 

R UBRAMANIAM WAMY: Nill 
that go 'on record, Sir, becau e ~h at i' 
a ddamatory word, he aid? 

MR. SP AK R: Jf Oll want it ex-
punged, J wi ll get it done? 

(I llferru pi ions) 

~) f{~) Uf{ Gfff\'~ (~~'n:) 

~ 'fi+nn ~'~T Cflli ~m ep~T ~ ~ I 
~n:r ~ ciT ijff it 'fiR q~ ~'m 

~ R I 
~) ~f{ 0 "(m ~Tqm q) 

f~;a:r It Cfi~ ? 

~) ~~ 0 '('(1:{ tt~ qt: f~~' 
<:fti~ '+Tfl!fT ~ ~ a'1 it ~i~ Cl)={i{ , 
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<t" ~"f Cflj'T ? 
ORAL ANSWERS TO QUESTIONS 

Delegation of Farmers sent to Foreign 
Countries 

*671. SHRI G. NARSIMHA REDDY: 
Will the Minister of AGRICULTURE 
be plea ed to state: 

(a) whether Government send delega· 
tion of farmer to other countries ' to 
acquire knowledge of agricultural deve-
lopment that ha taken place in th08e 
ountrie ; 

(b) whether in some of the delegations 
persons, who only claimed to be farmers 
and had no real farming activity to their 
credit, were included during 1980; 

(c) jf 0, the criteria for election and 
whether it will be made incumbent on the · 
selectors that only such persons who are 
engaged -in rea] farming are chosen; 

(d) whether delegations are sent to such 
countries whose agricultural practice has 
been fully ~ mechani ed and hence the 
knowledge gained does not prove to be 
helpful for our country; and 

(e) if so, whether the guidelines for 
selection of countrie will be so made 
that our visiting farmers really gain by 
their visit? 

THE MINISTER OF AGRICULTURE 
AND RURAL DEVELOPMENT AND 

IVIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) Yes, Sir. 

(b) No, Sir. 

(c) Does not arise. 

(d) Delegations of farmers have so far 
been sent to the USA and "(JSS~ i:q terms 
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of bilateral agreements ' whIch the e coun-
tries have entered into with u . It is true 
that the agricultural practice in the USA 
and the U SR are largely mechani ed but 
tb jndian farmers during their stay in 
these countries are able to see, observe and 
learn new techniques and kills of farm 
management. With such an expo ure to 
faem management in developed countries 
also, a cientific outlook toward farming 
by adopting the improved agricultural 
practices and post harvest technology ac· 
cording to JAcal conditions is developed. 

(e) The selccl,un of the host countries 
is made depending upon the offers receiv-
ed and the agreements arrived at. 

SHRI G. NAR IMHA REDDY : Mr. 
Speaker, Sir, I request your protection in 
this case. Here the que tion i there a nd 
the an wer is simple (a) Yes, Sir ; (b) No, 
Sir, (c) Does not ari e." 

Sir, I wa nted 1.0 bring certain facts 
before the 'Hou e. 

MR. SPEAKER: Look at the rhythmic 
~equence . 

SHRI G. NARSIMHA R DDY: The 
!'>cqucncc is very beautiful , but the an w",r 
is u nsat isfactory . . 

o. my request is that in our country 
lot of rumour are going on regarding the 
selection of delegates out of farmers from 
thi s cOllntry, whom we are sending to 
foreign countries - to . tudy. 0, I wanted 
to know from 1he Minister through my 
q ues ion-

"(c) whether in orne of the delega-
tion person , who only claimed to be 
farmer. and had no real farming acti-
vity to their cred it , were included in 
1980; 

(d) if so, the criteria for selection 
and whether it will be made incumbent 
on the electors th at only such person 
who are engaged in real farming are 
chosen .... " 

His reply i only: "(h) No, Ir r .1 ( ) • (In", c 
Does not. ari e." 

I want to know, Sir, with your prote,,-
tion, the names of the persons who have 
been elected in 1980, and want the Min-
ister to certify that the e are the per on 
who really came from farming commu-
nity, and that it is a wrong allegation to 
say that they are not farmer. 

Thi is the answer whi h I bad actually 
exp cted. So, I would a k-this is not a 
supplementary but an 109 out of thi ' 
an wer-the Minister to tell us ategori-
cally the names now .. .. 

MR. SPEAK R : 
names? 

Why repeat I hI! 

SHRI G. NAR LMHA REDDY: And 
what a re the criteria for 'electing !:ouch 
cand idates? 

a 
MR. SPEAKER: Now thi has become 

upplementary. 

RA BIR DRA SINGH: ) would 
have expected the hon. Member to point 
out that he had not received r"plies tl) 
part (d) and (e) of the que tion ; but he 
ha s al <;o mi sc.,cd it. 

SHR I G. NARA lMHA REDDY: 
did not mi ss it. J wanted to point out 
something about parts (b) and '(c) of tbe 
question. (Interruptions) 

RAO BIRENDRA INGH : i1', I would 
now read the replies to parts (d) and (c) 
al 0, with your permission. The reply i : 

"(d) Delega1ions of f, rme," have ' 0 

far been sent to the USA and the 
U R in term of bilateral agreement ' 
which these cou ntrie. have entered jut 
with liS. It i true that the agricultural 
practice in the USA and the USSR are 
largely mech a nised but the Indian far-
mer during their stay in the e coun-
tries are able to sec, ob erve and learn 
new technique and . kills of farm man-
agement. With such an exposure to farm 
management in development countrie. 
also. a scientific outlook towards farm -
ing by ,,;;Jopting the improved agricultu-
ral practices and po t-harve t techno-
logy acc(\rding to local conditions is de~ 
veloped. 

Ce) The . election of the ho t coun-
lri<; ~ js mad depending upon the offer 
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Now, the hon. Member ha a ked for orne 
upplem ntary information wilh regard to 

the persons ent, and the criteria for selec-
tion of the farmer who were ent to USA 
and. U SR. J n ] 98 L, four farmers were 
ent to USA. The names are: 

M. Raghu Mohan Reddy (Andhra 
Pradesh) : William Gregory ... 1 ... slIne 
Vas (Karnataka); Sursing Madhavi'ao 
Khadambe Pawar (Mahara htra) and 

huraijam Indrajit ingh (Manipur). 

The 'c were the per 'on 'ent to USA. In 
r tUl'll, 'ome U farmers vi ited India, in 
19 0 , nnd again in J 981. Nobody camc to 
India- no farm b y came t India in 1981. 

. The riteria laid down are that th ... 
farmers sent should be pra tical farml!r ; 
they should be between the ages of 19 and 
25 ; th tate Governments have to certify 
that they fulfil the 'r iteria that we lay 
down. The names an! recommended ~y 

thc tatc JO el:nments. Then a election 
ommiltee cr ens thc nomination from 

t he tate overnment; and the ho~t 

countrie " repre entative. are al 0 as 0 i-
a t d with the e le ti n of uch farmers; 
and it is after full con ide ration of the 
recommendat ions of the State GO'Jern-
Il1cnt<; that the are cnt abroad. (111/('1'-
ruption.\') 

HRI G. NAR IMHA R DDY: My 
sc ond upplcmcntary is: i it a fact Ibat 
along with the delegatio n, some of thl! 
officer from our country arc al 0 selected'? 
if so, may J know whether the e officers 
are from th Seer tariat I vel , that i , 

lerk or Deputy Secretari s or Under 
ec ret arie or whether the 'e officer really 

repre 'ent the Agricultute Univer itie or 
offi ers who are dire tly involved wi:h 
agriculture in our couhtry? 

RAO BrR. NDRA INGH: I have 
given the varioll criteria that are laid 
down and are being observed. Accord-
ing to my information, the 0 schem~ are 
only for farmer and not for officer. 
There a1' variou otber thing whi h 
have to be kept in view like working 
language knowledge of the country which 
they vi. it , their experience in farming, 
their Tlmll backgroqnd anq yariOl1 other 

things. Under the e . cherne , no Go-
vernment eri'Jployee can visit abroad. 

DR. SUBRAMANIAM SW AMY: I 
would like to know from the han. 
Mini ter whether it j a fact that the 
Governmertt also authorises delegations 
whi h are invited by other countries, 
agriculture delegation, farmers' J lega-
tion.; whether it i a fact that in L980, 
there was a farmer' delegation which 
went under the leader iliip of Mr. K. L 
Bhatia, MP, which included 'indu triali~t 
like Dalmia and · 0 on who have noth-
ing to do with tfie farming . 1t i., im-
po ' ~ ibie for any ueiegation to leave the 
ountry without his permi 'sion; unless, 

of course, they take my ad vice! I would 
like to know whether it is a fact that 
' uch a delegation went and it consi:'lted 
mo tly of non-farmers;' whether Govern-
mmt has been b nefitted by allowing ucn 
a delegatio n to go abroad . 

RA BlRENDRA SIN ,H: 1 havc no 
knowledge of the d legation me:1tiuned 
by the hon. member. But if people 
want to go abroad on their own . ... 

(lilt erm pt iOlls) 

DR. UBRAMANIAM W.\MY: 
Thi . i ' a Government invited delegation. 

RA SIR ' NORA INGH : 1 have 
nu information about that. Governm nt 
never 'ent any delegation like that. It 
might have been by a private arrange-
ment between two organi ation . 

DR . UBRAMANIAM SWAMY: 
1 said, Government. ' Under Foreign 
R egu lations Act, nobody can leave this 
country, especially politicians without 
the prior permis ion of the Government. 

RAO BIR ' NDRA SINGH: You go 
there every day. 

MR. SPEAKER: He will find out. 
DR. SUBRAMA JAM SWAMY: 

Then you :1 , k him to collect the infor-
mation. 

MR. PEAK R: He' wnl find out. 

HR{ SUDHIR lRI: Due to the 
POPlIlation explosion, tpe unemployment 

6 
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problem 'i stupendous e peciaUy in the 
rural ~rea. In view of this, I would like 
to know f(om the hon. Mini fer ~h",ttier 
he would: instruct the ICAR to manu-
facture orne implements which would 
not replace the rural workers but help 
in increasing the production. 

MR. SPEAKER: This is not relevant 
to this question. 

SHRI SUDHIR GIRl: This is rele-
vant to -Cd) part-it has been pointed out 
regarding rnechant ed agriculture. 

MR. SPEAKER: No. You put another 
question for it. 

SHRI R. P. GAEKWAD: I would 
like to know from the hon. Minister 
what advantage our farmers have gained 
from thi delegation having been sent 
to other countries; whether farming has 
improved due to these visits in our c >LIn-
try; if not , is the Government thinking 
on some other approach where the larger 
community of the farmer can gain in 
our country? 

RAO BIRENDRA SIN H: 1 have 
already replied what the purpo is be-
hind these exchanges. Farmer' vision 
i certainly broadened by sucb VJsIts. 
They learn a lot from other countries. 
Apa~t from agriculture it elf and the 
variou technique followed by the diffe-
rent countries, they al 0 come to know 
about the standard of living of far-
mers in other countries and their social 
life; and that certainly helps our coun-
try -to know more about other countrie , 
particularly advanced countries_ There 
is no doubt that our rural people are 
living under conditions of poverty and 
they are far behind farmers in other 
countries. 

SHRI R. P. GAEKW AD: Can edu-
cation be given to them? 

MR. SPEAKER: I am not able to 
hear you. 

SHRY R.. P. GAEKWAD: Can edu-
cation be given to them? 

MR. SPEAKER: If you ee it prac~ 

tically, it helps. It is a. good 'idea. 

RAO m NORA Sf GH: It is a 
malter of opinion. You may not be 
sati fled with me. 1 do not know why 
orne hon. member have any objection 

to our farmers' visit abroad? 
(l Tlterrllptiol'ls) 

SHRI MOOL CHAND DAGA: - As 
the que tion was put ... .. 

(l nterruptiol'ls) 

RAO BIRENDRA SINGH: That is 
the purpo e of their vi it. -

SHRI MOOL HA D DAGA: lhe 
pecific que tion i whether they gain any 

knowledge. 

RAO BfRE DRA SINGH: They 
are bound to gain knowled&e even if 
they go up to the airport. ... (Interrup-
t ions) 

MR. SPEAK -R: - These visits -ho lid 
be encouraged. 

SHRJ ARJUN S THI. 

urvcy on underground Wafer 
){e -ources 

*672. SHRT ARJUN S THJ: Will 
lhe Minister or IRRIGATION be pleas-
ed to stale: 

(a) whetfler any 
derground water 
nat ional level ha 
Government; 

lIrvey to as e un-
re ources on the 
been conducted by 

(b) if so, whether any consideration 
to give high priority to the- utilisation of 
underground -vrater resource particularly 
in 10w~rajnfall - or dr~ugbt-prone region 
ha been given; and 

(c) if so, the detaifs regaraing the 
percentage of irrigation need preseatly 
being mef by tapping strt1f. i'e-aurce ? 

THE MINISTER OF ST"ATE IN 
THE MI~TSTERY OF IRRIGATION 
(SHRI Z. R. ANSARI): (a) !~, Sir. 
The Central Ground Water noard has 
been engaged during' the past a1>out ten 
years in - as essin~ the ground water 
potential of the country. Out of 28.7 
lakh sq. kilometets total area T!quiring 




